377 Salary, Allowance AGRAHAYANA 6, 1903 (SAKA)

MR. DEPUTY-SPEAKER: The
question is:

“That leave be granted to intro-
duce a Bill to repeal the Indian
Railway Board Act, 1905.”

The motion was adopted,

SHRI BHOGENDRA JHA: Sir, 1
introduce the Bill,

UNIVERSAIL. COMPULSORY PRIM-
ARY EDUCATION BILL*

SHRI BHOGENDRA JHA (Madhu-
bani): Sir, 1 beg to move for leave
to introduce a Bill to provide for uni-
versal, free and compulsory primary
education in India.

MR. DEPUTY-SPEAKER: The
question is:

“That leave be granted to intro-
duce a Bill to provide for universal,
free and compulsory primary edu-
cation §n India.”

The motion was adopted,

SHRI BHOGENDRA JHA: Sir, I
introduce the Bill.

15.50 hrs.

SALARY, ALLOWANCES AND PEN-
SION OF MEMBERS OF PARLIA-
MENT (AMENDMENT) BILL

(Amendment of Sections 3, 6B, etc.)
by Shri Mool Chand Daga—contd,

MR. DEPUTY-SPEAKER: Now the
House will take up further considera-
tion of the following motion moved
by Shri Mool Chand Daga on 18th
September, 1981 namely:—

“That the Bill further to amend
the Salary, Allowances and Pension
of Members of Parliament Act,
1954, be taken into consideration.”

The time allotted was 2 hours.

etc, of M.Ps, 378
(Amdt.) Bill

We have already taken only -two
minutes,

We have got a balance of 1 hour
and 58 minutes.

MR. Daga wag on his legs. He may
continue his speech.

*Published in Gazette of India Extraordinary, Part 11,

dateq 27-11-1981.
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